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(d) the other step which are being 
contemplated to improve the Port Ad-
ministration at Visakhapatnam ? 

TH MINISTER OF STATE IN THE 
D PARTM NT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : 
(a) Visakhapatnam Port Trust have set up 
a Public Grievance Cell for trade and port 
u ers in pursuance of the instructions of 
the Oovernm nt to have an effective system 
of grievance redre sal. 

(b) Various steps have been taken by 
the Port Trust to meet the needs of various 
port users by providing necessary facilities. 
Requirements of trade and port users are 
discussed with their representatives at 
various levels in the Port Trust. Daily 
operational meetings are taken by traffic 
officers to ort out problems of port users. 
Special review meetings are also held by 
Chairman/Deputy Chairman to watch 
closely the performance of the sensitive 
cargo vessels and also to monitor the 
operations acco~ding to the traffic 
projecti03S. In the e meeting, various 
requirements put forth by port users 
including pr bi m, if any, are discussed 
and r medial steps aken. 

(c) or variou reason, there were 
orne d lays in the works relating to 

Gen ral-cum-Bulk Cargo Berth, since 
commis ioned and Oil Berth ready for 
commissioning. 

(d) Streamlining of the workining fOre 
Handling Complex, setting up of Special 
Procurement Gr ups to att nd to immediate 
requirements of materials and equipment, 
constitution of Maintenance Squads for 
a1 tending to maintenance and repairs work 
of the equipment in shifts, etc. are the 
steps taken to improve the port operations. 
Apart from the e, a Central Documentation 
Centre i also being set up for the fc.lcility 
of users. 

Fir incidcnt~ at Indian Airlin s Air 0 te 
Training entr at afdarjung Airport. 

648. SHRI GURUDAS KAMAT: 
Will the Minister of TRANSPORT be 
pI ased to state : 

(a) whether it i a fact that goods 
worth ab ut rup .. e 20 lakh were destroyed 
in a r at the Indian Airlines airhoste 
training entre at Safdarjung Airport on 
30th ctob r 1985 t 

(b) if so, whether the caus s of the 
file have b en inve tigated ; and 

(c) if so, the findings the reof ? 
THE MINISTER OF ST AT IN THE 

DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTL R): (a) The 
extent of the loss is till being as e s d. 

(b) and (c). The cause of the fire is 
under investigation by the P lice authorities. 

Poor quality of Edible sold between 
Deihl and a pur ailway Stat·on 

649. SHRI BANW ARI LA'L 
PUROHIT: Will the Minister of TRA S-
PO T be pleased to state: 

(a) whether it is a fact that 
there has been a deterioration' in 
both quality and quantity of edibles 
sold at the railway tations especially 
between Delhi. and Nagpur Railway 
Stations; 

(b) whether it is also a fact that 
complaints of poor service and quality of 
edibJes have been brought to the notice 
of the authoritie at several railway 
stations betw ... eu Delhi and Nagpur : and 

(c) if 0, step contemplated by 
Government t improve the quality and 
quantity of edibles at Railway stations? 

THE MINIS' ER OF TRANSPORT 
(SHRI, BANSI LAL): (a) No, Sir. 

(b) During April to eptember 1985, 
some complaints were recorded at 9 
important stati n on elh i-Nagpur route . 
At th~ same stations, very large number of 
appreciations were also received during 
the same p riod. 

(c) Steps taken r proposed to be 
taken to improve catering service include 
u e of better ingredient, b .. tter quality of 
tea leaves, intensification of inspection 
and checks, and action against defaulters. 

(Tralls/ation] 
on truction of a fly-over on Mehrauli-

Bad rpur Road Railway Cro ing 
650. SHRI BHARAT INGH: Will 

the Minister of TRANSPORT be pleased 
to .state : 

(a) whether extreme difficultie of 
tr me are being xperienc d becau e 
railway level crossing on Mehrauli-
Badarpur road tIlostly remains c10 cd . 
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(b) if so, whether Government propose 
to con truct a fly·over to olve this 
problem ; and 

(c) if so, the details thereof? 

THE MINISTER OF TRANSPORT 
(SHRI BANS( LAL) : (n) Yes, Sir. 

(b) and (c) The work of construction 
of a road under bridge in replacement of 
the level crossing situated within the station 
limit of Tughlakabad yard bas been 
included in the Works Programme. The 
Railways' share of the cost iRs. 111 lakhs 
and that of the Municipal Corporation of 
Delhi Rs. 908 lakhs. 

[English] 
Wor log Group Reco ended by 

Committee on Road Safety 
6Sl. DR. O. VIJAYA RAMA RAO : 

Will the Minister of TRANSPORT be 
pleased to state : 

(a) wnether the Committee on Road 
Safety in its report of 1983 have 
recommended setting up of three working 
groups on (i) legislative amendments, 
education, publicity, reorganisation of 
traffic and administrative sct ups, (ii) 
Traffic Engineering and (i ii) for Data·base : 

(b) if 0, details thereof and followup 
action taken thereon; 

(c) whether road safety ha improved 
aa a result of implementation of various 
recommendation of these working groups; 
and 

(d) if 0, the details thereof? 

THE MINIST R OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): (a) and 
(b). The Committ e on Road Safety in 
it Report has r commended setting up of 
Working Groups on c rtain legislative 
amendment to Motor V hic1es Act, 1939, 
on matter of traffic enforcement arrange-
ments and certain aspect of education and 
publicity measure . 

As for Traffic Engineering and Data-
ba e, th C mmittee has only sugge ted to 
consid r th feasibility of tting up 
Working Or up. With regard to the , 
the Special Cell In tne Directorate of 
Tr nsport Re earch i cntru ted with the 

work of collection and ana lysi of road 
accjdents. The State Governments have 
been advised to set up Traffic Engineering 
CedIs. 

A Working Group has been set up to 
review all the provisions of the Motor 
VehicJes Act, 1939 to update the same and 
suggest suitable changes inc1ud;ng those 
re4uired frorr. road safety point of view. 
Its work is in progress. A Working Group 
set up by Ministry of Human Resources 
Development is going into the question of 
detalied Work Plan relating to educationa) 
and publicity measures on r ad safety. 

(c) Reports of the Working Groups 
ar~ await d. 

(d) Question does not arise. 

[Translation] 

River Water Di putes b tween States 

652. DR. PHULRENU GUHA : 

SHRI HUSSAIN DALWAI : 

SHRI MOOL CHAND DAGA : 

Win the Minister of WATER 
R SOURCES be pleased to state: 

(a) whether s me river water dispute 
between State are pending solution; 

(b) if so, the details thereof; 

(c) the contenti ns of the different 
States involved in such disputes; 

(d) the steps taken/propo ed to 
exp dite s luti n of the disputes; anll 

(e) the progres achieved in the matter 
during the lr st thr e years? 

THE MINIST ROW A TER 
RESOQRC S (S RI B. 
SHANKARANAND) : (8) to (e). At 
present there are ' two n' ajor int r·st te 
river wat r disput relating to the shar;ng 
of waters of fl) t he Cauvery River amongst 
Karnatako, era la, Tamil adu and Union 
Territory of Pondicherry (2) Yamuna River 
amongst Uttar Prade ' h, Ha ryana, 
Rajasthan, Himachal Prod sh and Dlon 
Territory of 0 Ihi. 

Lifort are bing made t 
differences among t th tatc 

ettlc the 
thr u h 




